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(c) and (d). The existing capacity more 
or less matches the present demand for 
LAB. However, licensing of additional ca-
pacity is done keeping in view projected 
future demand and allowing for possible 
delays in projed implementation. 

[T rans/ation] 

~088 due to grounding of A-320 
Alrbuse. 

884. SHRI MADAN LAL KHURANA: 
SHAI M.M. PALLAM RAJU: 
SHRI L.K. ADVANI: 
SHRI PYARELAL 

KHANDElWAL: 
SHRI G.S BASAVARAJ: 
SHRI SANAT KUMAR 

MANDAl: 
SHAI HARISH RAWAT: 
SHRI RASA SINGH RAWAT: 
SHAt A.K.A. ABDUL SAMAD: 
SHRI UTIAM RATHOD: 
PROF. K.V. THOMAS: 
SHRI N. DENNIS: 
SHRIYASHWANTRAOPATIL: 

Will the Minister of CIVIL AVIATtON be 
pleased to state: 

. (a) whether _ ~ntire fleet of A-320 
Airbuses was grour after the 8angalore 
crash; . ~ . 

(~ 4 

(b) the total 1088 suffered by the Indian 
Alrlines as a resutt thereof( 

j 

(c) whether the flightS of the said aircraft 
have been resumed; and 

(d) if so, the step8 taken by the Govern-
ment to ensure safety of these flig~ts? 

THE MINISTER OF STATE OF THE 
MINISTRY OF CIVIL AVIATION (SHRI 
HARMOHAN DHAWAN): (a) Yes, Sir. 

(b) The total loss to Indian Airlines 
during forty weeks of grounding is estimated 
at Rs. 171.60 crorss. 

(c) Between 7th September and 10th 
October, 1990, some of the A-320 aircraft 
were used for evacuation of our nationals 
from the Gulf region. Since 28 October, 1990 
the A-320 aircraft have been reinducted in 
the external sector of Indian Airlines and 
from 3rd December, 1990 they have been 
reinducted in the domestic sector as well. 
The reinduction is proceeding in a phased 
manner. 

(d) Every aircraft is checked thoroughly 
before take off in accordance with prescribed 
procedures. Furthermore, with regard to the 
A-320 aircraft. the snags that could be car-
ried forward under the Minimum Equipment 
list (MEL) has been tightened and the period 
of carry forward has also been reduced from 
672 to 48 hours. Also only snag free aircraft 
are allowed to be operated out of the base 
stations. Thera is no compromise whatsoever 
with safety of operation of any aircraft. 

Generation and Requirement of Power 

885. SHRI MADAN LAL KHURANA: 
Will the Minister of ENERGY be pleased to 
~~tate: 

(a) the year-wise extent of power gen-
erated in the country during the last five 
years and the extent of requirement thereof; 

(b) the extent of power generation during 
the current year and the 8)(t8ntof requirement 
thereof: and 

(c) the steps being taken by the Gov-
ernment to meet the power shortage? 

THE MINISTER OF STATE IN THE 
MINISTRY OF ENERGY (SHRI BABANRAO 
DHAKNE): (a) and (b). The requisite infor-
mation is as under:-




